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(Order: Pronounced by Hon’ble Mr.P.Madhavan, Member(J3))

When the matter is called, learned counsel for the respondents
submits that the OA has become infructuous since the relief sought by
the applicant in the OA had already been granted by the respondents,
vide order dated 17.01.2019, a copy of which produced before the open
court is taken on record. Learned counsel for the applicant also agrees

with the said statement.

2. In view of the above circumstances, the OA is closed as infructuous.

(T.JACOB) (P.MADHAVAN)

MEMBER (A) MEMBER (J)
06.01.2020

M.T.



